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Redumption o f - Procurement of
Raw Jute in North Bengal

2165. SH R I v IN D R A JIT  
G U P T A  ’. W ill the M inister o f 
C O M M E R C E  be pleased to state :

(a) whether the Jute Corporation 
o f India (JCI) has resumed procuring 
raw  jute from the growers in the five 
districts o f North Bengal where it 
was suspended for about ten days; 
and

(b) if  so, the details of the pro-
curements made so far ?

T H E  M IN IS T E R  O F  S T A T E  
IN  T H E  M IN IS T R Y  O F  C O M M E -
R C E  (SH R I K H U R S H E D  A L A M  
K H A N ) : (a) Yes, Sir.

(b) JC I has procured 13 .11 lakh 
bales o f raw jute in West Bengal 
during the current jute season upto 
21-11-81 as against 7.43 lakh bales 
procured during the . corresponding 
period last year.

Raising of Cash Ratio of Com -
mercial Banks

2166. SH R IM A T I K IS H O R I 
SIN H A  : will the M IN IS T E R  O F 
FIN A N C E  be pleased to state ;

(a) whether the Reserve Bank of 
India has further raised cash ratio 
o f commercial banks in October, 
198!;

(b) if  so, the reasons thereof ;
and .

(c) whether this has had the 
desired results ?

T H E  D E P U T Y  M IN IS T E R  IN 
T H E  M IN IS T R Y  O F  F IN A N C E  
(SH RI M A G A N B H A I B A R O T ):
(a) and (b). In order to mop up excess 
liquidity and to prevent excessive 
credit expansion, Reserve Bank of 
India revised in October 1981 C R R  
from 7 to 8 per cent to be implemented 
in four phases ending February 26,
1982.

(c) T h e measure is yet to have it5 
full impact as the increase in the: 
C R R  is phased over the period end 
November 1981 to end February 198a.
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Ĥ SETf % 3T3 STOnft fa ̂ 91 
q* faqr ^rcrnr 1

(*i) 1

Eligibility of SC/ST Candidates 
for Recruitment o f AOs in L .l.C .

2169. SH R I M . A R U N A C H A - 
L A M  : W ill the Minister o f FIN A N C E  
be pleased to state : .

(a) whether the L IC  o f India h as 
increased educational qualificatio j u




